Title: Raised a matter pertaining to not issuing the vehicle-permit by the Transport Department to Scheduled
Tribes of Madhya Pradesh.
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MR. SPEAKER: Would the Government like to respond?
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... (Interruptions)

MR. SPEAKER: Please take your seat.
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MR. SPEAKER : Please take your seat. Is there any response from the Government side?

... (Interruptions)
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MR. SPEAKER : Please take your seat. | am asking the Government to respond to it. Is there any response from
the Government side? They are raising a matter regarding a specific programme with regard to the State of
Madhya Pradesh. Hon. Minister, please make a note of it.

... (Interruptions)
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MR. SPEAKER : Hon. Minister, please make a note of it.
... (Interruptions)
MR. SPEAKER : Please take your seats. I am asking the Government to respond to it.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI SOMPAL): Mr. Speaker, Sir, |
think, the subject belongs to the domain of the State Government. But even then, since it is pertaining to the
Scheduled Castes and the Scheduled Tribes, - if the facts stated by the hon. Members are correct, then it is a
matter of concern - the Central Government will take it up with the State Government.

MR. SPEAKER : All right. Now, Shri Ram Nagina Mishra.

... (Interruptions)

MR. SPEAKER : Please take your seats. Hon. Minister has already replied to it. Please take your seats.
(Interruptions)*

MR. SPEAKER : It will not go on record. Shri Ram Nagina Mishra's speech only will go on record.



